IContested commercial cases disposed during the month of October-2022

District Case No. Petitioner NameAdvocate Date  ofWhether Date ofDays forNature ofDate ofNumber Act
VS Respondent Registrati Urgent ReliefDecision disposalDisposal execution ofof daysSection
Name on was sought and (Conteste decree for
Pre-Insitution d / execution
Mediation did Settled) of decree
not take place from date
(Yes / No) of

decisi

ISH. SANJEEVICENTRAL [CS COMM-PUNJAB ISH. 04.08.2021 01.10.2022 k23 Contested [------- |- ISuit for]
IKUMAR b703/21 INATIONAL BANKIDUSHYANT Recovery
IAGGARWAL, IVS. VIKASSINGH
IDISTRICT ICONSTRUCTION
WUDGE
(COMMERCIAL
ICOURT)-01
ICS COMM-HUGO BOSSSH. GAURAV|04.01.2019 [No 06.10.2022 1371 Contested [------- e ISuit for
12024/19 TRADEMARK VS/GOGIA & SH| [Trademark
IKAVYAS ISUSHIL |Act
IKUMAR
ICS COMM-ADVISTAS SALESSH. RAJEEV[28.01.2020 [Yes 11.10.2022 1087 Contested [------- — Suit for]
184/20 COVS. GRAPHICSDAYAL & SH| [Recovery
INDIA IPRAEEP
IKUMAR
OMP COMM-MEHTAB IPANKAJ 24.03.2021 [No [11.10.2022 566 Contested [------- Fe-men [Petition U/s
31/21 [HUSSAIN VSJKUMAR & 134 off
IDELHI ~ NAGRIK[RAJAT |Arbitration
ISEHKARI BANK |SHARMA &
IConciliation|
lAct, 1996
ICS COMM-ANIL KUM. HISH 28.02.2019 |Yes 12.10.2022 1322 Contested [------- — Suit for]
b45/19 CHAUDGARY VSUPADHYAY Recovery
IMADAN SONI
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ICS COMM IBASANT 30.03.2021 13.10.2022 562 Contested f------ |- Suit for]
1158/21 IMANGAL VS. |GUPTA & [Recovery
RAJBIR JAGLAN WJITENDER
[VERMA
ICS COMM-ANSAR KHAN VS[SANJEEV 16.04.2019 [Yes 19.10.2022 1282 Contested [------- I Suit for
507/19 MOHD. HAMIDKUMAR & Recovery
[KHAN IMATLOOB
IALAM
ICOUNTER IMOHD.  HAMID[SANJEEV 27.08.2019 [No [19.10.2022 1149 Contested |------ - Suit for]
ICLAIM-29/19 |[KHAN VS{KUMAR & [Recovery
JANNSAR KHAN |[MATLOOB
IALAM
ICS COMM-CBS PUBLISHERSH.C. SUKHIJA|17.03.2020 [Yes 19.10.2022 1046 Contested [------- ——— ISuit for
875/20 IVS. PUNEET|& ADITYA| [Recovery
JARORA IKALA
OMP COMM-MANBHAVAN ISH. K.C. GOEL [03.01.2022 [No 131.10.2022 1301 Contested [Petition U/g
2/2022 ISAREES VS| 134 off
JAGDISH & SONS| |Arbitration
INDIA LLP &
[Conciliation|
|Act, 1996
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ISH. RAJNEESH]
IKUMAR GUPTA|
IDJ
ICOMMERCIAL
COURT, THC
IARBITRATT|
ION AND|
ICONCILIA
OMP [UNION OF INDIA| [TION ACT]|
COMM.)/10/2 Vs~ M/S  B.SRAMAKANT CONTESTE og6, U/Y
20 SANGWAN IKASHYAP 1/17/20 INO 10/1/22 1988 D INA INA 134
JARBITRATT|
IGOPAL KRISHNA| ON  AND|
IYADAV Vs M/ ICONCILIA
OMP IAAKASH [TION ACT|
COMM.)/46/2 [EDUCATIONAL |[MUKESH ICONTESTE 1996, U/Y
020 ISERVICES LTD IKUMAR 13/20 INO 10/28/22 83 D INA INA 4
3 |SH. ILLA|CENTRAL [NIL
IRAWAT,
IDISTRICT
UUDGE,
(COMMERCIAL
COURT)-03, TIS
[HAZARI COURT,
IDELHI
4 MS NISHAICENTRAL ICONTESTE [NIL INIL IRECOVERY]|
ISAXENA, D IOF MONEY|
IDISTRICT
UUDGE,
ICOMMERCIAL
ICOURT-04 ICICI BANK LTD,
CS  (COMM)VS.. NAVNEEIMS. CHETNA| 785
1089/2020 IKUMAR IBHALLA 07.08.2020 [YES 01.10.2022 IDAYS
ISH. DEEPAK| ICONTESTENIL INIL [RECOVERY]|
IKAUSHIK D IOF MONEY|
[CICI BANK LTD,
CS (COMM)-VS. POONAM| Kuo9
I2907/2021 ISINGH 23.08.2021 [YES 06.10.2022 IDAYS
ICONTESTE [NIL INIL IRECOVERY]|
D IOF MONEY|
CS (COMM)HICICI BANK LTD/MS. CHETNA| 1325
U722/2021 IVS. MOHD. YUSUFBHALLA 15.11.2021 |YES 06.10.22 IDAYS
ISH. S.K. SINGH ICONTESTE[NIL INIL IRECOVERY]|
D |IOF MONEY|
ISURAJ PRAKASH|
IVS. MUNCPAL
CS  (COMM)-CORPORATION 122
1500/2022 JOF DELHI 06.06.2022 [NO 06.10.2022 IDAYS
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ICONTESTE IRECOVERY]|
D |IOF MONEY|
ICICI BANK LTD,
CS (COMM)-VS. JASNEETMS. CHETNA| u83
1743/2021 ISINGH IBHALLA 11.06.2021 |YES 07.10.2022 IDAYS
ISH. S.K. SINGH ICONTESTE NIL INIL [RECOVERY]|
D IOF MONEY|
[UMESH JAIN VS|
IMUNCIPAL
CS  (COMM)-CORPOATION OF
1839/2022 IDELHI 20.07.2022 [NO 11.10.2022 83 DAYS
H. ASHWANIICENTRAL
UMAR
ARPAL,
ISTRICT
UDGE,
‘OMMERCIAL
‘OURT-05
INIL
H. PARAMJITICENTRAL ISH. ALOK] ICONTESTE[NIL INIL IRECOVERY]|
INGH, IKUMAR D IOF MONEY|
ISTRICT
UDGE(COMME
CIAL)-06,
ICENTRAL
ICICI BANK LTD|
CS (COMM){VS. JOGENDRA| 563
1166/2021 ISINGH 31.03.2021 [YES 15.10.2022 IDAYS
IMS. KAVERICENTRAL [1299/2019 IDIGITAL RADIOSH. V.V|23-07- INIL 01-10-2022 [1166 ICONTESTE|NIL INIL INIL
IBAWEJA, MUMBAI) OHARA [2019 IDAYS D
IDISTRICT ROADCASTIN
WUDGE, LTD. Vi
ICOMMERCIAL RABHATAM
ICOURT-07 VERTISEME
T PVT LTD.
IOMP(I) KHVINDER ISH. ARUN|08.09.2022 [NIL 11-10-2022 133 DAYS [CONTESTE|NIL INIL INIL
lcomm.362/202 [SINGH VSBATTA AND| ID
12 ORTHERN INDIRA
ILWAYS IMARLA
635/2019 M/S UNITEDISH. KRISHAN|02.05.2019 [NIL 11-10-2022 1260 ICONTESTE|NIL INIL INIL
ISECUTRITY IKARTIK IDAYS D
ISOLUTIONS PVT|
ILTD, VS M/S JASS|
IRAM HOSPITAL
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1938/2019 IM/S AHUJA BOOK|SH. UJJAWAL16-09-2019 [17-10-2022 1127 ICONTESTE
ICO. PVT. LTD. VSGAUTAM IDAYS D
M/S AZEEZA|
COLLEGE OF
[DENTAL AND|
ISCIENCE AND|
IOTHERS
512/2019 IANAND ISH.DIWAKAR [18-04-2019 [NIL 20-10-2022  [1290 ICONTESTE NIL INIL INIL
ICHANDRA JHA VSSINHA IDAYS D
IAJIT KHANNA
8 H. DINESH[West INTL
HATT , DJ
(COMMERCIAL
ICOURT)-01
o [MS. HEMANIWest INIL
IMALHOTRA,
IDISTRICT
WUDGE
(COMMERCIAL
ICOURT)-02
1o [MS. SANTOSHNEW INIL
ISNEHI MANN,[DELHI
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-01
11 [SH. GURVINDER|
[PAL SINGH,|
IDISTRICT PS
UUDGE ANAGEMENT U/S - 34
(COMMERCIAL D OF
ICOURT)-02 OMP (COMM 'ONSULTANCY IARBIRATI
62 / 2022 “IPVT. LTD. VS. [SH.RIT ARORA[18.04.2022 [NA 20.10.2022 182 ISET ASIDE [NA INA ION  AND|
ONEYWISE ICONCILIA
INANCIAL TION ACT]|
ERVICES  PVT)| 1996
TD.
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U/S - 34
[HARISH ggBIRATI
OMP (COMM.) AGGARWAL VS. [SH. VISHAL
b3/ 2019 SH. SATISHIKHATTAR 14.02.2019 [NA 28.10.2022 1353 ISET ASIDE [NA INA 8ch1$D
IMISHRA
TION ACT|
1996
U/S - 34
IOF
ISATISH KUMAR| IARBIRATI
IOMP (COMM.) MISHRA VS. [SH. VISHAL
li7 / 2010 HARISH KHATTAR 23.02.2019 [NA 28.10.2022 1344 ISET ASIDE [NA INA ION  AND|
IAGGARWAL [CONCILIA
TION ACT|
1996
U/S - 34
IOF
ISH. SHASHIPAL IARBIRATI
ON;PQE)(;?MM') ISINGH VS. i}I{JMAR sslggg‘26-03-2021 INA 131.10.2022 1586 ISET ASIDE [NA INA ION  AND|
7 PAISALO DIGITAL| ICONCILIA
TION ACT|
1996
ICS COMMHDEFC LTD. VS. [SH. JATIN| [PLAINT SUIT OF
24/2021 RISHI KAPOOR  [CHOUDHARY [4-01-2021 [NA p110.2022 1656 REJECTED V2 NA RECOVERY|
12 |SH. SANJIV|
JAIN, LD, [Under
IDISTRICT oMmP (T g{%ﬁl CIPALDELHI lsection 14|
JUDGE itrati
(COMM.)-03 COMM.)/6/20 COUNCIL Vs M/SSPUISEERlog 06-2022NA 13102022 26 DIMISSE g NA farbitration
= SWAJAL WATER [Conciliation|
[PVT LTD lact
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[Under
LAXMAN PRASAD \rpp 1 gpy kection 14
OMP (T)AGARWAL Vs PNB| .
IBHAWAN, IDISMISSE |Arbitration
COMM.)/2/20 [HOUSING 131-08-2021 [NA 18-10-2022 413 INA INA
IK.G.MARG, D &
21 I[FINANCE IDELHT lConciliati
ILIMITED onciliation|
IAct
THE INDIA Ee‘;ﬁirn
omp GOVERNMENT |5\ Nkas rbitration
COMM.)/18/2 [MINT Vs ALFASRIVASTAVA 06-02-2021|NA 20-10-2022 (621 IDISPOSED [NA INA lac
021 SECURITY  AND| lConciliati
ALLIED SERVICES| onciliation
IAct
ISH. S.B. ARORA V5
cs THE PRINCIPAL
IOFFICERM/S DLK, . Suit fi
COMM.)/124/ HOME / [Vaibhav Kush  [22-03-2021 [NA 20-10-2022  |577 [DECREED [NA INA R‘:covery o
po21 IDEVELOPERS
ILTD, DLF CENTRE
cs [RAVINDER
IPRAKASH PUNJIRAMAN Suit for]
CQ?MM.)/42/2 Vs NEERAJIGANDHI 05-02-2021|NA 20-10-2022 (631 IDISPOSED [NA INA Recovery
IAGGARWAL
I[E COM EXPRESS
cs Hppo N PAWAN it fof
CIOMM')/lol/leNOVATIONS EIIJTMI:?& 16-04-2019 [NA 131-10-2022  [1204 IDISPOSED [NA INA Recovery
9 PVT LTD AND
IANR
cs [KARUR VYSYA|
BANK Vs YADAVIRAJIV KUMAR| Suit for]
2CC2)MM.)/603/ EXHIBITORS PVITHAKUR 23-11-2020 [NA 131-10-2022  [707 IDISPOSED [NA INA Recovery
020 LTD
13 [SH. PREMSOUTH
UMAR M/ QUENEXT|
HARTWAL S -
IDISTRICT DECISION gimffn Ifﬁ:
JUDGE oMP SCIENCE ISh Shantanuf |Arbitration
(COMMERCIAL COMM.)/12/2 [TECHNOLOGY PlSharma 08.02.2021 NO 28.10.2022 (627 Contested [NA INA lge
ICOURT)-01 21 ILTD V| lConciliati
IMANIKARAN onciliation|
POWER LTD fAct
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[Petition U/g
oMp h d Byitration |
[KIRAN Vs CAPRIS Surende: |Arbitration
COMM.)/12/2 06.05.2021 [NO 131.10.2022 543 IContested [NA INA
IGLOBAL CAPITAL |Gupta &
021 IConciliation|
IAct
4 [SH. VINAYSOUTH
UMAR
ANNA,
[PISTRICT ISUNITA GARG V¢
JUDGE
(COMMERCIAL CS(COMM.)/41 IARVIND CHEMIT.R. GUPTA 23.01.2020 [YES [31.10.2022 1013 [CONTESTE [31.10.2022 31.10.2022 SUIT FOR
2020 D IRECOVERY|
ICOURT)-02 ISYNTH. (P) LTD.
15 INTL
ISH. SANJEEV]
AGGARWAL  [outh
16
cs IMUKESH KUMAR|
[?(lé'“ A Rl\élél;i‘iHSouth COMM)/355/2 J‘:IN AND ANR S.C. LADI & Co. [03-06-2022[Yes 18-10-2022  [137 1 IN.A IN.A IN.A
022 [RAJU CHAUTALA
17 |SH. UMEDSSOUTH-
INGH, [EAST
IDISTRICT
WUDGE
(COMMERCIAL)-
o1
INTL
18 [MS. VINEETA[SOUTH- INIL
IGOYAL, [EAST
IDISTRICT
WUDGE
(COMMERCIAL
ICOURT)-02
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9 INTL

EH . AJAYSOUTH-
UMAR JAIN [EAST

20 INIL
MS. ANU|
IGROVER igg;m'
IBALIGA

[21 INTL
MS PREET]
IAGGARWAL ggg;“
GUPTA

22 INTL
MS NIRJASOUTH-
[BHATIA [EAST

23 INTL
E{H. RAJESHSOUTH-

UMAR SINGH [EAST

24 EH SANJAY[EAST
HARMA-I M/S CRYSTAL

CROP
%Séjlg)l\;lgl)NO' PPROTECTION

LTD. VS. M/S OM|
CROP SCIENCE

GAURAV -03-2020 or10-2022 boo CONTESTE| | SUIT FOR|
BARATHI 7-03 024 D RECOVERY|

M/S BRAJ|
BHOOME TIMBE!
VS. M/S INTEI
IDECOR

INCORPORATION

ICS(COMM)NO.

IRAM LAKHAN| ICONTESTE ISUIT FOR|
63/2022 D

CHAUDHARY 06-04-2021 [31-10-2022 560 RECOVERY|

INADEEM AHMAD|
S. KB AUTOSALIM MALIK [13-01-2021 14-10-2022 271
IDEALS AND ORS.

CS(COMM)NO.

ICONTESTE ISUIT FOR|
10/2021 D

IRECOVERY|
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25 [SH. CHANDRA|
SHEKHAR,
IDISTRICT
JUDGE,
ICOMMERCIAL
ICOURT-02
26 |MS. BARKHANORTH CS(COMM)- [ZEBA RANI VSPANKAJ RAJ [12.05.202 01.10.2022 [507 EONTEST- o UIT FOR
IGUPTA, [EAST 4o/2021 IPARVEZ ALAM vy D COVER|
IDISTRICT Y
JUDGE,
(COMMERCIAL
ICOURT)
IYES
ICS(COMM)- ISTANDARD INAZIA 19.01.2021 |[YES 629 ICONTESTE| o ISUIT FOR|
19/2021 ICHARTED BANKPARVEEN D IRECOVERY]|
IVS R.P SONS
ICS(COMM)- ISANDEEP JAIN VSP K JAIN 24.03.2021 [YES 10.10.2022 1565 ICONTESTE}| o ISUIT FOR|
135/2021 ISANJAY KUMAR D IRECOVERY]|
CS-222/2021 [NANDAN SINGHIAJAY KUMAR [22.09.2021 [NO [15.10.2022 1388 SETTLED |- - SUIT FOR|
S KISHAN| N [RECOVERY]|
SWAROOP IMEDIATIO
N
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ICOURT)

ICS(COMM)- IS M BAKERS VSSHAILENDER [04.02.2020 22.10.2022 1091 ICONTESTE ISUIT FOR
16/2020 SMRITT ISINGH D IRECOVERY|
INDUSTRIES
INDIA PVT LTD
ICS-102/2021 'ARISA VS MOHD| INO 22.10.2022  |574 SETTLED |- = SUIT FOR|
IALEEM RAJA N [RECOVERY]|
IMEDIATIO
N
[Y SPANWAR |27.03.2021
27 [MS.  NIVEDITA[Shahdara [NIL
IANIL SHARMA,|
IDISTRICT
UUDGE,
(COMMERCIAL
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28 [MS. INIL
ISUKHVINDER
IKAUR

29 [SH. SURENDER| INIL
. RATHI

30 [MS. SAVITA RAO INIL

ﬂgﬂ GURDEEPINORTH- |NIL
INGH, WEST
IDISTRICT
UUDGE
(COMMERCIAL)

32 [SH. VIRENDERNorth INIL
HATT,
[DISTRICT
WUDGE
(COMMERCIAL
ICOURT)

33 [SH. PANKAJSOUTH  |NIL
GUPTA, WEST
IDISTRICT
UUDGE
(COMMERCIAL)

STATE BANK O

115/2020 INDIA VS SORUBDL: SUNIL01/07/202 j\py, 01/10/2022  [824 IDECREED |NIL NIL XIIT A OF
ISHAH SEHRAWAT |0 lcpc
‘OURT-02
35 [SH. RAKESH| INTL
YAL, DISTRICT]
UDGE,
OMMERCIAL

‘OURT-03
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